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CErTRAL ADi'iINISTI(ATIVE TRIBUNAL, BANALORE BENCH, BANGJtLORE 

ORIGINAL APPLICATIONS NUt4BERS 235, 259 TO 285 OF 1993 

THRUSDJIY, TillS THE 24TH BAY OF NOVEiBER, 1994 

ir . Justice P. K. Shyaasundar, 	 Vice-CnaIrnan. 

Hr. T . V. Rarnanan, 	 '1eiLer 

Sri Sundra Vadivelu, 
A0ed 29 yeats, 
S/o Sri Gan6adnaran, 
15/3, Appareddypalya, 
Indirana6or 11 Sta,e, 
bana1ore-560 035. 

Sri Venkatachalapatny, 
Aged 25 years, 
Sio Sri Narnyanappa, 
Chikkamallur Post, 
f1adu,iri Talui, Tuikur. 

Sri B.H.Gowthaiia 
Aged about 2Gyd'ars, 
S/o Sri ciunianjariappa, 
1-lessarnatta du1i, 
iyathat Post, 
Banaiore iiortn Tcaiuk. 

Sri Satnyanarayana Hao, 
A6ed 37 years, 
S/o Bonmasandra Sri Na1iaiah, 
b.Doinasancira, D.Palya Post, 
Gowriuidanur Taluk, 
Kolar District. 

Sri iariappa ij, 
Abed 30 years, 
S/o iioddaian, 
C/o 379, Lakshiiiini1aya (ienind 
Gullappa Layout, Awiaswai11ypa1ya 1  
Bangalore-560 033. 

u. Sri J.Venkatesn, 
Abed 25 years, 
S/o Sri 6.6.Javare5owda., 
Nonavinakere iiobli, 
Gunbrairlalia Post, 
Tiptur Taluk, Turnkur District. 

7. Sri i.C.danuiiantha Haju, 
Aged 20 years, 
Si o CiikkaIAuniswaIdaian, 
iadanur 1alys anu Post, 
Doddaballapur Taluk, 
Banu1ore District. A'p1icants tJontu..) 



/7 
8 	Sri Kempanna,- 	 r 

Aged 24 years, -S/o Sri Hanwnantharayappa, 	 •i 
Tharahunase Agrahara, 
TarhunasePot 
Jalahalli Post, Banaiore Nàrth Taluk, 

9 	Sri K Chandrappa, 
Aged 23 years, 
S/o Sri .Kempaiah, 
Byrasandra,iAraluniallige Post, 
Doddaba1l4ur Taluk, 
Bangalore District. 

Sri Narasirnha Murthy, 
Aged 21 years, 
S/o Sri Narayanãppa, 
Gajjigadahalli, 
Aralumallige Post, 
Doddaballapur Taluk1  
Bangalore District. 

Sri Rajanna, 
Aged 25 years, 

• S/o Sri Hanurnantharajappa, 
Torahunase Agrahara, 
Torahunase Post, 
Jalahalli Hobli, Bangalore North Taluk. 

12. Sri Anjinappa, 
Aged 22 years, S/o Sri Nagappa, 
Torahunsé Agrahara, 
Torahunse Post, Jalahalli Post, 
Bangalore iiorth Taluk. 

13. Sri H.Siddagangaiah, 
Aged 21 years, 
S/o Sri 1-luchaiah, 
Doddakukkanahally , 
Kanasavadi Post, 
Doddaballapur Talük, 
-Bangalore District. 

14. Sri Govindappa, 
Aged 25 years, 

• S/o Sri Siddappa, 
Gajjigadahallipalya, 
Aralurnallige Post, 
Doddaballapur Taluk, 
Bangalore district. 

15. Sri Padriianabha, 
Aged 22 years, 
S/o Sri Beerappa, 	 0 

Gajjigadahally, 
Aralumallige Post, Hadhure 
Hobli, Doddaballapur Taluk, 
Bangalore District. 

16. Sri M.Memijanna, 
Aged 26 years, 	- 	 • 	 • • 
S/o Sri Maheswaraiah, 	 •. - 	• 

Huralichikkanahalli ' 	 • • 
Tharabanata11i Post, 
Bangalore-560 090. • Applicants contd..) 
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Applicants (Contdd.) 

-3.. 

S.Veerappa1 	V  
Aged 23 years, 
Sb Sri Maheswaraiah, 	V  
Huralichikkanahalli, 
Tharabanahalli Post, 
Bangalore-560 093. 

Sri Gopal, 
Aged 25 years, 	 V 

S/o Sri Oddappa, 	
V 

Chaliahally Village, V  V 

V Doodda Tuinkur Post, 
Bangalore North Taluk. 	 V 

Sri FI.Rajanna, 
Aged 29 years, 
S/o Sri lianurnantharayappa, 
Chàllahally ViUae, 
Dodda Tuinkur Post, 
Bangalorè North Taluk. 

Sri Hunuine Gowda, 
Aged 28 years, 
S/o Sri Gopal, Haniyur, 
Dodda Tuinkur Post,' 
Bangalore North. 

Sri Suryanarayana 
Aged 27 years, 
S/o Dodda Siddappa, 
Nagenahally, Kannainangala Post, 
Doddaballapur Taluk, 
Bangalore District. 

Sri A.N.Navaneela, 
Aged 23 years,'  
S/O Sri. Nahjappa, 
Torahunse Agrahara, 
Torahunse Post, 	 V 

Jälahally Ilobli, 
Bangalore North Taluk. 

Sri M.Channaiah, 
Aged 20 years, 
Sjo M.i'lunigangaiah, 
Kanasavadi Post, Kodihally, 
Doddaballapura Taluk, 
Bangalore District. 

Sri R.Surappa, 
V Aged 20 years, 

-S/o Sri Ramaiah, V 

Halanahally, 
Purusanahally Post, 

V Doddaballapur Taluk, 
Bangalore District. 

Sri Narayana, 
Aged 25 years, 
S/a iSri Poorbhalaiah, 
Halenahally, Durusanahally Post, 
Doddaballapur Taluk, 
Bangalore District. 



V 	 V. 	
-4-  

V 	 . 	-... 
- 	26..$ri K.S.Doreswamy, . 	. . 	

V • 	V 	
V 

Aged 22.years, S/oSiddaiah,- . V 	 •' (, 
Gajjigadahally Palys,  

V 	 V 	 Aralumallige -Post, 
 

Doddabailapur Taluk, 
Bangalore District- 

V 	

V V 
	

V 	

V 	

V 	
V 

V 	 27. Sri G.Pandurangan, 	
• 	

: V 

	

V 	

V 	 V  

V 	 Aged 25 years,  

Sb N.C.Gopa1 (Late), 	- 
Ex-Em.ployée AIR DoddáballapurV, 	 V  
C/o N,C.VarudaRajulu,  
246/B, rrype_2, W & A? Colony, 	 V  V 	
Yelahanka, Bangalore-560 004.  

28 Sri Channegowda, 	 V  
Aged 30 years, 
S/o Venkateshappa,  
Challahalli Village, 	

V 

V 	 Dodda Turukur Post, 
ian8a1ore North. 	/ 	 V 	 V 

•• Applicants in 
,ANn23S. 2.59 to '285/93. 

(By V Advocate. Dr.M.S.Nagaraja) 

V. 

1. The Director, . 
All India Radio, 	- 

Installation Office, , 
KW SW Transmitters, 
Raj Bhavan Road s  
Bangaore--560 021. 	, 	V  

,2. The Deputy Director, 
All India Radio, Installation 
Office, K.S.J.Transmitters, 
Near Aralumallige Village, 
Doddaballapur Taluk, 
Bangalore District. 

The Director General, 
All India Radio, 
Akashvani, New Delhi. 

.Union of India, 
represented by Secretary to Govt., 
i'iinitry of Infornation & 
Broadcasting, New Delhi. .. Respondents. 

(By Standing Counsel -Shri i4.S.Padmarajaiah) 

V - 	ORDER 

Mr .Justice P .K .Shyamsundar, Vice-Chairman:- 	 - V  

Having heard' both sides, we find that V fle department has 

met the applicants demand half way, in tnat 20 out of 26 appli- 



cants are being called for interview for filling up Group-D 

post in the All India Radio Station at Aralumallige village, 

Doddaballapur Taluk What remains to be considered is the fate 

of 8 applicants who are stated to have not been called for inter-

view becáue thedepartmënt claims they are overaged. We think 

that in the light of. the previous judgment of this Tribunal 

it is appropriate for the department to summon the other eight 

applicants also for interview, consider their claim for appoint-

ment and pass appropriate orders in accordance with law and 

in accordance with the dirrtinnsrndri in the 	r1ir di- 

sion.•. With these observations, all these applications stand 

disposed off. No costs. 
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